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ACT, 1958 
No. OF 1958 

1 

I [19th March, 19581 

Aa .Act. to continue the Control of Shipping Act, 1947, for a 
further period. 

BE it enacted by Parliament in the Ninth Year of the  Republic of 
India as follows:- 

0 

hh o rt title 1. This Act may be called the Control of Shipping (Continuance) 
. k t ,  1958. 

A mandment 2, In sub-section ' (3) of section 1 ef the Control of Shipplng Act, 
J3eCt10n 1 1947. for the figures "1958", the figures "196W' shall be substituted. ' 6  '947 


